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(i) Sitting fee of Rs. 250/- per day for atten~ing a meeting of the 

National Committee or any subordinate COm\lli ttee set up by the 

Chairman of the Nfl tional Committee. However, sitting fee would not 

be payable where applica tions are considered by circulation or when a 

member is on tour. i 
I 

(ii) 

by 

Reimbursement of "etue'll expenditure in~curred by way of ', travel , 
rail, road or air , for attending any q,eeting of the National 

Committee or its subordinate Committee. i The entitlement of flir . I 
travel would be restricted to .the amount charged by Indian Airlines for 

its economy class for the members and to th~ amount" charged for the 

executive class of the Indi~n Airlines for the Chairman. Members 

including Chairman may travel by any class, on train. Members and , 
Chairman would also be entitled to the re imbursement of taxi fare for 

. , 
reaching the venue of the meeting from th~'ir place of stay and for 

going back to the place of stay after the meetin~ . 
. , 

(iii) Daily allowance for out-station memberJ. wou ld be admissible in 

\ 

accordance with the following table: 

TABLE 
-------------------------.--------------------------------------r----------------------------------
(A) (B) I (C) 
---- ------------------------.-----.- ---------- .------------"----r- ---------------------------------

City or Stay in hotel and/ or othed Does not stay 
. , 

Locality establishment providing I 
boarding ;lnd/or lodging 

at scheduled tariff 

(Rs.) 

• 

i 
! 
! 

in hotel or makes 

own arrangement 

(Rs.) 

[ . 'A' Class cities I speciall y expensive locali ties 

I 
i) Cities 

(l)Ahmedabad UA 

(2) Bangalore UA 

(3) Calcutta UA 

(4) Delhi UA 

(5) Greater Bombay UA 

265 I 106 



(i) Cities 

(1) Coimbatore U.A. 

(2) Indore City UA 

(3) Jaipur U.A. 

(4) Lucknow U.A. 

(5) Madurai . u.A. 
(6) Nagpur UA. 

(7) Patna U.A. 

(8) Surat U.A. 

225 85 

(ii) Expensive Localities 

(1) The following areas of Himachal Pradesh :-

1. Simla; 
2. Janjehli Block of Chilchoit Tehsil of Mandi 

Dislrict; 

3. Chopal Tehsil of Simlil District; 

4. Tr(lIls-Giri Tract of Sirmur District; 

5. Churah Tehsil,Sillooni Tehsil,Kunr Pilnchilyat 

and Belej Pargana of Chilmbil Tehsil of Chamba 

Disttict; 

6. Milnali-Ujhi ilrea, Parvati and Lagg Valley and 

Banjar Block of Kulu District. 

(2) The whole of Jammu and Kashmir; 

(3) Andamiln ilnd Nicobilr Islands; 

(4) The entire territory of the Lilccildive, Minicoy and 

Amindivi Islands. 

III. Other Cilses 205 78 

(iv) At the option of the Chairman or Member,. in lieu of Daily 
allowance mentioned in item (iii) above, the outstation Chairman or 
Member may opt to stay and clcdm reimbursement of rent in any state 
guest house or for single room in medium range ITDe hotel like Lodi 
Hotel, Qutab Hotel, Janpath Hotel, Ashoka Yiltri Niwas or State 
Government rlln tourist hotels/hostels or residential accommodation 
provided by registered societies like India International Centre or India 
Habitat Centre. In this sitttiltion the daily ClllowClnce would be restricted 



(6) Hyderabad UA 

(7) Kanpur UA 

(8) Madras UA 

(9) Pune UA 

(ii) Localities 

(1) Dnrjeeling District (except Siliguri sub-division) 

(2) Darjeeling Town 

(3) NEtA areas beyond Inner Line 

(4) Naga Hills Tucnsange area beyond the Inner Line 

(5) The following expensive / remote localities of Himachal Pradesh ;-

1. Lah<1ul .1nd Spiti Qistricti 

2. Kinnaur. Distric t; . 

3. Bharmour sub ~divisinn and PcHlgi sub-division of Chambi) 
District; , 
4. Poragana of Pandrahb is; Outer Seraj and Malana Panchayat 

i"Ire<1 of Knlu District; 

5. Chhuhar Valley of Jogindcrnagar Tehsil of Mandi District; 

6. Mangal PclnChayllt area of Solim District; 

7. Dodrakwar area of Rohru Tehsil; Peragan" of Chhebis, 

Naubis, Brlrabis, Pandrilhbis and Atharahbis; Sarahan and Gram 

Panchayats of Munish, Darkali and Kashapet of Rampur Tehsil 

of Simla Distric t; and 

8. Chllotil l.lhangal and bar a Bhilngal "reas of Palampur Sub­

division of Knngra District. 

(6) The following hill areas i,fManipur which do not fall on the 

Nationi11 Highway:-

1. Ukhrul 

2. ChufCl chandpuf ' 

3.Tamenlong 

4. Jiribam 

5. Mao Man'lll1 

6. Tengna mpal 

II. '8-1' Cbss Cities ! Expensjye'loculitil;');i 


